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FINANCIAL EXPRESS

Registered Office : E-102,103, EPIP, Sitapura
Industrial Area, Jaipur-302 022 (Rajasthan)

website: www.bellacasa.in, CIN: L17124RJ1996PLC011522
Email: info@bellacasa.in,Tel: 0141-2771844

Notice is hereby given that the Twenty Seventh (27") Annual General
Meeting (“AGM”) of the Company will be held on Wednesday,
27"September, 2023 at 12:00 P.M. through Video Conferencing (“VC”)/
Other Audio Visual Means (“OAVM”) facility in compliance with the
applicable provisions of the Companies Act, 2013 and Rules framed
thereunder and the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015 read with General Circular Nos. 14/2020,
17/2020, 20/2020, 02/2021, 19/2021, 21/2021 and 02/2022 dated 08" April
2020, 13" April 2020, 05"May 2020, 13" January,2021, 8" December,2021,
14" December,2021 and 5" May,2022 respectively, issued by the Ministry
of Corporate Affairs (“MCA Circulars”) and Circular Nos.
SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated 12"May 2020, Circular No.
SEBI/HO/CFD/CMD2/CIR/P/2021/11 dated 15" January, 2021,
SEBI/HO/CFD/CMD2/CIR/P/2022/62 dated 13" May 2022 and
SEBI/HO/CFD/PoD-2/P/CIR/2023/4dated 05" January, 2023 issued by the
Securities Exchange Board of India (“SEBI Circulars”) without the
physical presence of the Members ata common venue.
The Notice of the 27th AGM and the integrated Annual Report for the
Financial Year 2022-23 including the financial statements for the financial
year ended on 31st March, 2023(" Annual Report') will be sent only by
email to all those Members, whose email addresses are registered with the
Company/Depository Participant(s)in accordance with the MCA
Circular(s) and SEBI Circular. Member can join and participate in the 27"
AGM through VC/OAVM facility only. The instructions for joining the
27"AGM and the manner of participation in the remote e-voting or casting
vote through the e-voting system during the 27"AGM are provided in the
Notice of 27"AGM. Members participating through the VC/OAVM facility
shall be counted for the purpose of reckoning the quorum under section 103
of Companies Act, 2013.The Notice of the 27"AGM and the Annual Report
will also be made available on the website of the Company
www.bellacasa.in and the website of Stock Exchange BSE Limited
www.bseindia.com.
The members are requested to register their e-mail address, in respect of
demat holdings with their respective Depository Participant by following
the procedure prescribed by the depository participant. Members who have
not registered their email address can cast their vote through remote e-
voting or through e-voting system during the meeting by following the
procedure described in the Notice of 27" AGM.
Process for those Shareholders whose E-mail Addresses are not registered
with the Depositories for obtaining Login Credentials for E-Voting For the
Resolutions Proposed in this Notice:
For Demat shareholders -, please provide Demat account details (CDSL-16-
digit beneficiary ID or NSDL-16-digit DPID + CLID), Name, client master
or copy of Consolidated Account statement, PAN (self-attested scanned
copy of PAN card), AADHAR (self-attested scanned copy of Aadhar Card)
to Company mail id cs@bellacasa.in& RTA email id
einward.ris@kfintech.com.
In case of any queries, members may refer the Frequently Asked Questions
(“FAQs”) and e-voting manual available at www.evotingindia.com, under
help section or write an email to helpdesk.evoting@cdslindia.com or
contact at 1800 22 55 33.
The above information is being issued for the information and benefit of all
the members of the company and in Compliance with MCA and SEBI
circulars as amended from time to time.

For Bella Casa Fashion & Retail Limited

T W A\ Canara Bank Branch : 315 126, Huda Market,
[CTR VT W WY B et ol ok Ul nadastah iy

Eie | sector-J Faridabad-121004
POSSESSION NOTICE [SECTION 13(4)] (For Immovable property)

Whereas: The undersigned being the Authorized Officer of the Canara Bank under
=ecuritisation And Reconstruction of Financial Assets and Enforcement of Securtty
Inberest Act, 2002 (Act 54 of 2002) (hereinafter referrad 1o as the Actl”) and in axercise of
powers conferred under Section 13 [12) read with- Rube 3 of the Security Interest
{Enforcement) Rules 2002, issued a Cemand Notice dated 19052023 calling upon the
torrower Sri. Parsant Solanki and Sri. Sanjay Dagar to repay the amount mentioned in
the nolice, being Rs.11,01,598.27 (Rupees Eleven Lakh One Thousand Five Hundred
Winaty Eight and Twenty Seven palsa only) within 80 days from the dale of recaipd of the
said nofica,

The barrowar having faded to repay the amaounl, notics is heraby given to the bormower and the
public in penaral that the undersigned has taken possession of the property described herein
below inexercise of powess confermed on himy herunder section 13 (4)of the said Act, read with Ruls
B4 Safthe said Ruleon his 29” day of August of the year 2023,

The borrowiar/guarantor in particular and the public in genaral are heraby cautioned not fo
deal with the property and any dealings with the property will be subject to the charge of
Canara Bank foran amount of Bs.11,01,598.27 | Rupees Eleven Lakh One Thousand Five
Hundred Ninety Eight and Twenty Seven paisa only ) and inlarest theraon,

The bofmrower's attention is invited to the provizton of Section 13 (8] of the Act, in respact of
fime avialable, to redeem the secured assals.

Description of the Immovable Property
&l that Part and Parcel of the Propesty Consisting of Commerncial Plot Measuring 660 2q yards

Compasad in Khaszra Mo. 11 Killa Mo, 17(8-0) Mauza Samaypur with in the reqgistration Sub-
Dislnct Ballabgarh Districd Fandabad, Bounded By North : Hasla, By South - VacaniLand, By
East: Rasta, By West : Fields

Date: (2-00-2023  Place: Faridabad Authorised Officer, Canara Bank

(WTTICN T  Branch: Esskay Tower, Qld Railway Road,

v Wy A\ Camara Rank
e |

POSSESSION NOTICE [SECTION 13{4)] (For Immovable property)
The undersigned being the Authorised Officer of the Canara Bank under Securitsation And
Reconsiruction of Financial Assats and Enforcement of Security Interest Act, 2002 (Act 54 of
2002} (hereinafier referred o as “the Act™) and in exerdse of powers conferred under Saction
13012) read with Rule 3 of tha Security Interest {Enforcament) Rules 2002, issued & Demand
Molice dated 14/06/2023 calling upon the barrower Ms Sai Enterprisas (Proprietor: Mr.
Yudhveer Singh) And Mr. Yudhweer Singh & Mrs. Kavita Yadav to repay the amount
mentioned in the nofice, being Rs. 4,99,36,604.02 (Rupees Four Grore Fifty Nine Lacs
Thirty Six Thousand Six Hundred Four and Zero Two paisa only) within & days from the
date of raceipl of the said nobice,

The borrower hawving failed to repay the amount, notice is hereby given to the bomower and
the pubsc in general that the unsersigned has taken possession of the property described
herein balow in exenctse of powers conliermad on him / har under section 13 (4) of the sakd Act,
read with Rule 8 & 9 of the =asd Rule-on this 30th day of August of the year 2023,
The borrower in particular and the pubsc in general are hereby cautioned nof to deal with the
property and any dealings with the properly will be subject to the charge of Canara Bank for an
amournl of Bg, 4,59,36,604.02 (Rupees Four Crore Fifty Nine Lacs Thirty Six Thousand
Six Hundred Four and Zero Two paisa only] and serest theneoa.
The borrower’'s altention is invited to the provisions of Section 13 (8) of the Act, in respect of
fime available, to redesm the secured assals.

Description of the Immovable Property
1. Besidential House Mo 269, Sector - &, UE Gurgaon (fotal extentof plof 271,01 sqvards)
2. Flat no F503 on Sth floor, Tower memory, The Seven Lamps, Seclor 82 A, Vatika India Next
Gurgaon. Mear Bestech Park View &gartmant, Gurgaon.

Near Shiv Mandir, Gurgaon, Haryana-122001

SHARIKA ENTERPRISES LIMITED

CIN: L51311DL1598PLCOSIESD
Regd. Off.: 5-550-551, School Block Part-2, Welcome Plaza,
Shakarpur, Delhl 110052

Sharehalders may nota that the 25th Annual General Maeting [AGM] of the Company will be
held through Videe Canferencing ("WC*100ther Audia Visual Means ("0OAVMT) facility on
Thursday, September 28, 5023 at 0200 P.M. 15T in compBance with the pravisions of Companies
Act, B013 and rules mada thargunder and Securitias and Exchanga Boaard of India ["5EBI")
(Listing Obligations and Disclosures Reguiremants] Regulation, 2015, read with Genaral
Circular Mos. 2003020 dated Sth May, 2020, 1072022 dated 28th Decamber, 2022 issued
by the Ministry of Corporate Affairs [*MCA") and Cincular Nos, SEBIHOICFDVCMD2CIR®PY
2022062 dated 13th May, 2022, SEBIHOICFD/PaD-2P/ICIRIZ02 34 dated Sth January,
2023 issued by SEBI, aleng-with other applicable Circulars issued in this regard by tha MCA
and SEEI. to fransack the business that will be set forth in tha Molice of the Mesting.
In compBanca with tha above circulars, the alscironic copias of tha Notice of the AGM along
with the Annual Report for financial year 2022-23 will be sent to all the sharsholdars whoss
eatail addresses are registerad with the Company! Depository Participantis)
T Manner of reqisteringlupdating emall addresses
{il The mambers of the Comgany holding equity shares of the Comgany in Desmal Form
and wha hawe nof registerad their e-mail addresses may send an e-mail to Skylins
Financia Servces Private Limitad at admin@skylingrta, com

{1 It is glarified that Tor permanent regsiraBon of emal address, shareholders ane requested
o register thew emad addresses, i respact of slackons kaldngs with ther concerned
Depraidory Farticipants by follawing the procedure prescrioed by the Depository Participanit

The nobce of the 25th AGM and Annual Report for financial year 2022-23 will also be

made available on the Company's websie al www shankaindia.com, websiles of the

Stock Exchanges ia. BSE Limited at www.bseindiz.com, and on tha website of CDSL

https:/fwww_evatingindia.com,

3 Sharehalders wil have an opporlunity bo cast their vate remately an the business as set farth
in the Matica of the AGR through aleckonic voling systam. The mannar of woling resmabaly
far sharehalders holding shares in dematerialized made and for sharehalders who hawa nol
regesiened ther emall agdresses will be proviged in the Nabce fo the shareholders

4, The 25th AGA Motice will be sent (o the sharehalders in accordance with the applicabig
laws an thair registerad email addrasses in due course.

Foer Sharika Enterprises Limited

Sdi-
Aditya Sharma

Fudl

Place: Mew Dalhi
Dvate: September 01, 2023

Company Secretary & Compliance Officer

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

| RELEVANT PARTICULARS

Regd. Office : Upper Doab Sugar Mills, SHAMLI 247776 (UP)
CIN : L51909UP1933PLC146675
Website-www.sirshadilal.com E-mail: udsm_shamli@sirshadilal.com
Ph: 01398- 250090

NOTICE OF 89TH ANNUAL GENERAL MEETING
E-VOTING INFORMATION AND BOOK CLOSURE

NOTICE is hereby given that the 89th Annual General Meeting (AGM) of the Members of
SIR SHADI LAL ENTERPRISES LIMITED (“the Company”) will be held through Video
Conference (“VC”) & Other Audio-Visual Means (“OAVM") on Monday, 25th September,
2023, 11.00 A.M. . The venue of the Meeting shall be deemed to be the Registered Office
ofthe Company i.e., Upper Doab Sugar Mills, SHAMLI 247776 (UP)

The AGM will be convened in compliance with the applicable provisions of the Companies
Act, 2013 ("the Act') and the Rules thereunder: provisions of Securities Exchange Board of
India (Listing Obligations Disclosure Requirements) Regulations, 2015, as amended
("Listing Regulations"}read with General Circular Nos. 14/2020 dated April 8, 2020,
17/2020 dated April 13, 2020, 20/2020 dated May 5, 2020,02/2021 dated Jan 13, 2021,
02/2022 dated May 6, 2022 issued by Ministry of Corporate Affairs (MCA), and Securities
and Exchange Board of India (SEBI) Circular No. SEBIHOI CFD/CMD2/CIR/P/2022/62
dated May 13, 2022.

In compliance with the abovementioned provisions and circulars the Notice of AGM and
Annual Reportincluding the Audited Financial Statements for the your ended 31st March,
2023 have been e-mailed to all the Members whose e-mail IDs and registered with the
Company or M/s. Alankit Assignments Limited ("RTA") and Depository Participant(s)
(“DPs"). The electronic dispatch of Notice of AGM and Annual Report to Members has
boon completed on 1st September, 2023. The Notice of the AGM and Annual Report are
also available on website of the Company i.a., www.Sirshadilal.com, website of stock
exchange i.e., at BSE Limited (www.bseindia.com) and on the website of NSDL
(www.evoting.nsdl.com). The documents pertaining to the items of business to be
transacted in the AGM shall be available for inspection upon login at NSDL e-voting
system at https:/www.evoting.nsdl.com. The requirement of sending physical copies of
the Notice of the AGM and Annual Report for the Financial Year 2022-23 has been
dispended with pursuant to the aforesaid MCN SEBI Circular. Instructions for Remote E-
voting and E-voting during the AGM:

Pursuant to Section 108 of the Companies Act, 2013 read with Rule 20 of the Companies
(Management and Administration) Rules, 2014 and Regulation 44 of SEBI (Ligating
Obligations and Disclosure Requirements) Regulations, 2015 and Secretarial Standard -
2, the Company is pleased to provide the facility to Members to exercise their right to vote
by electronic means on resolutions proposed to be passed at AGM. Members holding
shareseither in physical form or dematerialized form, as on Monday, 18th September,
2023 (cut-off date), shall cast their vote electronically through electronic voting system
(remote e-voting) of NSDL at https:/ www.evoting.nsdl.com/. A person whose name is
recorded in the Register of Members or in the Register of Beneficial Owners maintained by
the Depositories as on the cut-off date only shall be entitled to avail the facility of remote e-
voting. All the Members are hereby Informed that the Ordinary and Special Business, as
set out in Notice of 89th AGM will be transacted through voting by electronic means only.
The voting rights of the Members shall be in proportion to their share of the paid up equity
share capital of the Company as on Monday, 18th September, 2023 (cut-off date). The
remote e-voting period will commence on Friday, 22nd September, 2023 at 09:00 A.M.
and ends on Sunday, 24th September, 2023 at 05:00 P.M. The remote e-voting module
shall be disabled for voting at 05:00 pm on Sunday, 24th September, 2023. Once the vote
on a resolution is cast by the member, the member cannot modify It subsequently.
Members who have acquired shares after sending the Annual Report through electronic
means and before the cut-off date are requested to refer to the Notice of AGM for the
proceed to be adopted for obtaining the USER ID and Password for Casting the vote.
Members attending the AGM who have not cast their vote by remote e-voting shall be
eligible to cast their vote through e-voting during the AGM. Members who have voted
through remote e-voting shall be eligible to attend the AGM, however, they shall not be
eligible to vote at the meeting. The procedure of electronic voting is available in the Notice
of the AGM as well As in the email sent to the Members by NSDL. In case of any
queries/grievances, you may refer to the 'Frequently Asked Questions (FAQs) for
Members and 'e-voting user manual for Members available in the download section of the
e-voting website of NSDL https://lwww.evoting.nsdl.com. Members who need assistance
before or during the AGM with use of technology, can Send a request at
evoting@nsdl.co.in or use Toll free no.: 1800-222-990; or Contact Ms. Himani Singh,
Assistant Manager, NSDL, at designated e-mail IDs: evoting@nsdl.co.in  The Notice of
AGM s available on the Company's website www.sirshadilal.com, on the website of Stock
Exchanges i.e., BSE Limited and on the website of NSDL at www.evoting.nsdl.com. Mr.
Sunil Kumar Jain (FCS :4079), Partner, Sunil K Jain & Co. , Company Secretaries have
been appointed as the Scrutinizer to Scrutinize the voting process before and during the
AGM In a fair and transparent manner. Manner of registering updating small addresses:
Members holding shares in physical mode and who have not updated their email
addresses with the Company are requested to update their email addresses by writing to
Alankit Assignments Limited, RTA of the Company at rtaalankit.com, or to the Company at
cs@sirshadilal.com, along with the copy of the signed request letter mentioning the name,
folio no., address of the member, Form ISR 1 (available on the website of the Company),
self-attested copy of the PAN Card and self attested scanned copy of any document (such
as Driving License, Election Identity Card, Passport, etc.) a proof of address of the
Member. Please also send your bank detail with original cancelled cheque to our RTA
(1.0., Alankit Assignments Limited, Alankit House, 4E/2, Jhandewalan Extension, New
Delhi - 110055 along with letter mentioning folio no., If not registered already). Member
holder shares in dematerialized mode are requested to register update their email
addresses with the relevant Depository Participants. Please also update your bank detail
with your DP for future benefits' directly in bank accounts, if not registered already.
Mermbers are requested to update their email addresses by 18th September, 2023. After
successful registration of the small address, the Mernbers of the Company as an the cut-
offdatai.e., 18th September, 2023, would receive a soft copy of the AGM Notice along with
the Annual Report and Voting Instructions. In case of any queries, Members are requested
to write to the RTA at alankit.com or to the Company at cs@sirshadilal.com This Notice is
being issued for the Information and benefit of all the Members of the Company in
compliance with the applicable Circulars of MCAand SEBI.

Book Closure

Notice is hereby given that pursuant to the Regulation 42 of the Listing Regulations and
Section 91 of the Act and the rules made thereunder, we wish to inform you that the
Register of Members and Share Transfer Books of the Company shall remain closed From
Tuesday, 19th September 2023, to Monday, 25th September 2023 (both days Inclusive)
for the purpose of AGM

By order of the Board

For Sir Shadi Lal Enterprises Limited

Sd/-

Ajay Kumar Jain

Company Secretary & Compliance Officer
Membership No.: F5826

Place: Shamli
Date: 01.09.2023

Sd/- 3. Flat no HOB02 in 3rd Floor, Tower H Godrej Summit Sector 104, Gurgaon
Date: 01 September, 2023 Sonika Gupta Date: 02-09-2023  Place: Gurgaon Authorised Officer, Canara Bank
Place: Jaipur (Company Secretary) )
SIR SHADI  LAL  ENTERPRISES  LIMITED ADITYA BIRLA HOUSING FINANCE LIMITED

RANI T WA RN R

% CAPITAL

Registered Otfice- Indian Rayon Compound, Veraval, Gujarat -
362266 Branch Office - Unit No. 301/301-A, 3rd Floor, Platina Tower,

M.G. Road, Sector-28, Village Sikandarpur, Tehsil Wazirabad,
District Gurugram-122022.

APPENDIX IV
[See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]
Possession Notice (for Inmovable Property)
Whereas, The undersigned being the authorized officer of Aditya Birla Housing Finance
Limited under the Securitization and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of powers con-
ferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules,
2002 had issued a demand notice dated 19-06-2023 calling upon the
borrowers Lal Chand Yadav, Usha Devi the amount mentioned in the notice
being of Rs. 24,79,506.3/- (Rupees Twenty Four Lakh Seventy Nine Thousand Five
Hundred Six and Three Paise Only) within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the
borrowers and to the public in general that the undersigned has taken Possession of
the property described herein below in exercise of the powers conferred on him/her
under Section 13(4) of the said Act. read with Rule 8 of the Security Interest
(Enforcement) Rules, 2002 on this 01st Day of Sep of the year, 2023.
The borrowers in particular and the public in general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the
Aditya Birla Housing Finance Limited for an amount of Rs. 24,79,506.3/-
(Rupees Twenty Four Lakh Seventy Nine Thousand Five Hundred Six and Three
Paise Only) and interest thereon. Borrowers attention is invited to the provisions of
Sub-section 8 of Section 13 of the Act., in respect of time available, to redeem the
secured assets.
Description of the Inmovable Property
All That Piece And Parcel Of 1 Kita Plot No. 958, Admeasuring 42 Sq. Yds., Of
Land/Plot Area, Khasra No. 157, 158, 6304/159, 6307/160, Waka Sivaana Mauja,
Gurgaon Gaon, Colony Rajendra Park, Gurugram, Tehsil And Distt- Gurgaon, Haryana-
122001, And Bounded As: North: Other Property South: Road East: Plot No. 959
West: Plot No. 957.

Date: 01.09.2023
Place: Gurugram

Authorised Officer
Aditya Birla Housing Finance Limited

MILLERNILIN ECHICATION FOLUIMDETION
Cim: LS090dD 2014MPLEE9T53
| Flat Mo B33, T/F LIG, Secior 18, Phase 2, Dwarka,
New Chelhi -110078
| Mot Avaitable B
Flot Mo. 55-1, K Residency, Sector 119, Moida,
| Uttar Pradesh- 201305
Mot Applicable

1. | Wame of the corporate debtor
_all::r'lg withe FAMS CIN Mo,
2. | Address of the registered offica

| 3| URL of website

4. | Detalls of place whene magaty
| | of fived assets are located

5. | Irstalbed cagacity of main

| products’ services
B. | Quantity and value of main
producis/ sesvicas sold in last

L [financial year

T, | Mumber of ermploeess” warkmean

. Hevenue from Operations:
Fy 2009-20 Rs.9,41,04. 357 /M Audited)

| FY 2022-23: Rs.9,07.26,100/{Unaudited)
Mo, of Workrmen: 35 (Oulsourced)]

| Mo, of Employess: 77
Can ba sougnt by sanding an email to the
Resolution Professional at:
millarivemel. ipEgmail.con

8. | Further details inciudeng last
available financa! statements
[with schadules) of Tad veans,
bsts of creditors, relevant dates
for subsequent events of the
EOCaHEs ars availabie ok

| 0, | Exgibiiny for resolution

applicants undar section

25(2)h) of the Cods is

available 3t

| Can be sought by sending an email 1o the
Resalution Professional &t
millenmemef.ip@gmailcom

1 10.| Last date for receipt of | 18.09.7023
| |ewpressencfintersst |
11.| Date of issue of provisional list | 27082023

of prospactive resolution
applicants
112 Last date for submission of

| ohjections to provisional Fst
13.| Process email 10 o submit EOI

[ 0z 102023

. millenmelipEgmailcom,
rangrajchugh&ashm. in

Date; 02.059.2023
Place: Mew Delhl.

hr. Hans Raj Chugh

Resalution Professional

Regn No: IBEIS IPA-D01 AIP-PODESR,2017-201 8/ 11183

Regd, Address: E-24, (Basament), Lajpal Magas 1, New Dalhi-1 10024
For - Millennium Edwecation Foundation (Under CIRP

BFL ASSET FINVEST LIMITED
flegd. Office : 1, Taranagar, Ajmer Road, Jaipur-302006 = Ph- 9214018877
E-mai : bfldewelopers@pmailcom * Website | wanw.bilfin.com = CIR: L45201R41535PLC0N 0646

BOOK CLOSURE
AND REMOTE E-VOTING INFORMATION TO MEMBERS

NOTIGE 15 HEREBY giwen that the 28th Annuad General Meeting " AGM ™) of the members of

BFL Asset Finvest Limited {"the Company™) will be held on Tuesday, 26th day of September,

2023 at D3:00 P.M. ST ) through Video Conferencing | Othar Audio Visual Means "VCIDAVMT

tao transact the businesses as sat oul in the Motica of the AGM dated Tuesday, August 22, 2023

in comphiance with the appliczble provisions of tha Campanies Act, 2013 {"Act”™] and rules made

thereunider and the Sacurities and Exchange Board of India |Lesting Obligations and Disclosure

Ranuiremenis) Regquiations, 2015 ["Listing Regulatians") wathaut the physical presance of the

Members at & common venee, Memhers participating through VCIDAVM facility shall be

resckaned for the purpase of quarom under section 103 of the Act,

Pursuant to the applicable circulars isseed by the Ministry of Corporate Affairs "MCA") and

Securitiez and Exchange Board of lndia ("SEBI™) for conducting AGM through VCIOAVM, the

elecironic copies of the Notice of the AGM and the Anmual Report Tor the financial year 2022.23

have been sent to all the members on Friday, Saptember 01, 2023 whoza e-mail 105 are

registered with the Company /Depasifary Particapantsl. The raguirements of sanding physical
capy of notice of AGM and Annual Report to the Members have been dispensed with in
gccordance with MCA and SEBI Circulars,

NOTICE 15 FURTHER given that pursuant to Section 97 of the Act and Regulation 42 of Listing

Requlations, Register of Members and Share transier Books of the Company will remain closed

from Wednesday, September 20, 2023 to Tuesday, September 26, 2023 (hoth days

inclusive) for the purpose of 2Bth AGM of the Company 1o be held on Tuesday, September 26,

2023 through VC/OAVM.

Pursuant o the provisions of Section 108 of the Act read with Rule 20 of Tha Companies

iManagement and Administration) Rules, 2074 (as amendad from time to time) and Regulation

44 of the Listing Requlations and Secretarial Standard on General Mestings issued by the

Institute of Company Secretaries of India, the Company is prowiding e-voting facility to its

Members through Central Depository Services (India) Limited {"COSL™) to exercise their right to

vile electronically on husingsses proposed to be transacted at the said AGM and the business

may be transacied throwgh woling by electronic means | remote &-vating|

In thiz regard, the Members ane hereby further informed that:

fa} The remote e-voting period shall start at 09:00 A.M. (15T} on Friday, September 22,
2023 and shall end at 05:00 P.M. (I5T) an Manday, September 25,2023, The remote
g-voting shall not be allowed after 05.00 P.M. {IST) an Monday, September 25,
2023. The same will be disabled by COSL thereafter.

fo} A person whose name is recorded in the register of members or in the register of beneficial
ownars maintained by the depositories as on the cut-off date i.e. Tuesday, eptember 185,
20023 only shall be entitled to avail the facility of remote e-woting and e-voting &t the AGRK,
The detailed procedure) instructions for remote e-voting and e-voting are contained in the
Motice of the AGM.

icl Any person who acquires shares of the Company and becomes member of the Company alter
dispatch of the Motice of AGM and halding shares as on the cut-off date ie.Tuesday,
Saptember 19, 2023 may obtam the login 10 and password by sending a request at
helpdesk.evoting@edslindia.com. Howeaver, if person is already registerad with COSL tor
remate e-yoting then existing user |0 and password can be usad for casting vate,

idh Memhers who have not cast their vote by remate e-voting and are present in the AGM
through VC/OVAM, shall be eligible to vate through e-wating at the AGM.

(e} Members who have cast their vote by remate evoting prior to the AGM may also attend the
AGM through VEOVAM but shall not be entithed to cast their vote again.

(fl TheMNotice of AGM and the Annual report for the Financial Year 2022-23 is available on the
Company”s wehbsite https:!fwww bitfin.com/?page id=- 194tab-id-3, website of the Stock
Exchange ie. BSE Limited at wwrw bseindia.com and on the website of e-volimg service
provider of the Company Le. COSL at wwesw evotingindia.com,

igh Any queryliesiignevenceds) pertaining to vating by electronic means, the membsars may refer
the Frequently Asked Questions (FAOs| and remote e-voting user manuad for members
avadlable at www.evatingindia.com under help section or contact Mr. Rakesh Dalv, Sr.
Manager {1800 22 55 33), COSL, A Wing, 25th Fleor, Marathon Futurex, Mafatial Mill
Compounds, N M Joshi Marg, Lower Paral (El, Mumbai - 400013 email:
halpdesk. avating@cdshindia.com.

MOTICE OF 28TH ANNUAL GENERAL MEETING,

For BFL Asset Finvest Limdted

KARVYIIIES

Corporate Office: M/s. Karvy Financial Services Limited , 301, 3rd Floor, Gujrals
House, 167 (5T Road, Kolivery Area Village, Kalina, Santacruz (E), Mumbai - 400056,
Email :- Dattaprasad.naik@karvy.com; Contact No.: 8769454560

PUBLIC NOTICE FOR TENDER-CUM-AUCTION SALE

SALE NOTICE THROUGH E- AUCTION (OMWLINE AUCTION) UNDER SARFAESI ACT,
2002 CUM NOTICE TO SALE TO BORROWERS/GUARANTORS, RULE & & 9 UNDER
SECURITY INTEREST (ENFORCEMENT) RULES, 2002.

In exercise of powers conferred under Securtization and Reconstruction of
Financial Assets and Enforcement of Security |nterest Act, 2002 and Security
Imterest (Enforcement) Rules, 2002 and pursuant to the possession of the secured
assels of the borrower(s)' mortgagors mentioned heraunder, the public and all
concarnad including the concermed borrowers/mortgagors, their legal hairs/
representatives, as the case may be ara hareby informed that offers are invited by the
Karyy Financial Services Ltd for purchase of the properties listed balow.
Wheraas the Authorized officer of the Karvy Financial Services Ltd has decided to
Sell the property described herein below on "AS IS WHERE 1S BASIS" AND “AS IS
WHAT IT IS BASIS" under rules 8 & 9 of the said Act, through Public Auction.
Loan Code No. 421053
Neeraj and Co-Borrower's (2) Veena Rani, Sachin & Desh Bandhu all are having
address House Mo. Wz 723, First Floor, Old-287, Rishi Nagar, Shakur Bast, New
Dalhi-110034, Demand Molice Date: 16th Sept 2020, Total Amount Due as per
Demand Nofice: Rs.86,65,779/- (Rupees Minety Six Lakhs Sixty Five Thousand
saven Hundred and Seventy Nine Onby) up to 14TH SEPT 2020.

SCHEDULE OF PROPERTY
All That Piece And Parcel of the Property Bearing House No. WZ 723, Built of Land
Measuring 94 5q. Yreds, First Foor, Qut of Khasra no. 369, situated in the area of Village
Saleempur Mazra, Madipur, Olg-287, Rishi Nagar, Shakur Basti, New Dethi-110034
which is bounded as under; North By: Othar Property, South By: Other Property East
By: Hoad, West By: Other Property

AUCTION DETAILS
Date & Time of Public Auction | 19/09/2023 by 3 p.m. to 5 p.m.

Venue | M/, Karvy Financial Services Limited , 301, 3rd Floor, Gujrals house, 167
GST Road, Kolivery Area Village, Kalina, Santacruz (E), Mumbai - 400098

Reserve I-"'.ri[:EE Az 38,00 000 | Rupees Thirky Eight Lakhs Onby )

Last date for Submission of Tender Form | 16/0%/2023

Property Inspection Date | 16/09/2023

Earnezl Money Deposit | Rs.3 80,000~ { Rupees Three Lakhs Eighty Thousand Only)

IMPORTANT TERMS &ZCONDITIONS:

1. The intending bidders should be present in person for the Auction and
pariicipate persanalty and give a declaration in writing o tha effect that hafshe
15 ndding for imseliharsedf.

2. The intending bidders may obtain the Tendar Forms from the Manager, MJs.
Karvy Financial Services Limifed , 301, 3rd Floor, Gujrals house, 167 C3T
Road, Kolivery Area Village, Kalina, Sanfacruz {E), Mumbai—400098..

3. The intending bidders should submit thelr bids only in the tender form
prascribed in sealed envelopes addressed to the Authorised Officer, Mds. Karvy
Financial Services Limited, together with a Pay Order/Demand Draft foran EMD
of 10% of the Reserve Price, drawn in favour of “Karyy Financial Service
Limited” on or before 18-09-2023 by 6p.m of Tender-cum-Auction sake heraby
notified. The Demand Draft will be returned to unsuccessiul bidders

4. For document werifications. intending purchaser may wisii: M/s. Karwy
Financial Services Limited , 301, 3rd Floor, Gujrals house, 167 CST Road,
Kolivery Area Village, Kalina, Santacruz (E). Mumbai - 400098,

The Property/ies is sold on "AS-1S-WHERE-15™ AND "AS-15-WHAT-15" basis.

The Sealed Tendears will be opened in the presence of the intending bidders by
3p.m on 198-09-2023 of Tender-cum-auction Sale hareby notified. Though in
general the samea will be by way of closed tenders, the Authorized Officer may, at
his sole discrefion, conduct an open Auction among the interested bidders
who desire to (Quote a bid higher than the one received in the closed tender
process, and in such anevent, the sale shall be conterred on the person making
highest bid. The sale, however, is subject to confirmation of M/s. Karvy
Financial Services Limited.

7. The successtul bidder shall have to pay deposit twenty five per cant [23%)
(inclushve of EMD paid) of the sale amount immadiately on the same day or not
tater than next working day on complation of sale and tha batance amount of
seventy five per camt (75%) within 15 days from the date of confirmation of
Sale, failing which the initial deposit of 25% shall be forfaited. Atany cost it shall
nok be refurded. The property shall farthenth be put up again and resold, after
the issue of fresh proclamation of sake.

B. The Sale Cerfificate will be issued by the Authorized Officer in favor of the
successful purchasar only after receipt of the entire Sale consideration within
the time limit stipulated herein,

. The Successful purchaser shall bear the charges/Tees pavable for conveyance,
such as stamp duty, Repistration Fee etc., as applicable under law.

10, The Successful bidder should pay the statutory dues {lawlul house tax,
Electricity Charges and other Dues), TDS, GST if any, due to Government,
Government undertaking and Local bodias.

11, The Authorized Officer has absolute right to accept or reject Tender or Bid any or
all tha offers and adjourn/postpone/cancel the Auction without assigning amy
reason thereof and also modify any terms and conditions of the sale without
assigning any reason thereof and atso to modify any terms and conditions of
the sale without any prior notice.

PACIFIC INDUSTRIES LIMITED

Registered Office: Survey No. 13, N.H.48, Kempalinganahalli
Village, Melamangala Taluk, Bangalore-Karnataka 562123
Tel No. #91-8027723004; Fax: +91-80277230035
Corporate Office: Village Bedla, P.O. Box 119, Udaipur-313001
Tel No. +91-294-2440196, 2440388; Fax: +81-294-2440780

Email: pacificinveston@rediffmail.com; Website: www.pacificindustriesttd.com

CIN: L14101KA1989PLC062041

NOTICE 1S HEREBY GIVEN THAT the 34"Annual General Meeting of the
members of M/s Pacific Industries Limited will be held on, Monday 25"
September, 2023 at SURVEY No.13, N.H.48, KEMPALINGANHALLI,
NELAMANGALA TALUKA BANGALORE KA 562123 at 12.30P.M. {Indian
standard Time) through Video Conferencing {"VC") or Other Audio Visual
Means ("OAVM") to transact the business as set out in the notice. In view of
the massive outbreak of the COVID-19 pandemic, social distancing is a norm
to be followed and pursuant to the Circular No. 1472020 dated April 8, 2020,
General Circular No. 1772020 dated April 13, 2020, General Circular No.
2272020 dated Jume 15, 2020, General Circular No. 332020 dated
September 28, 2020, General Circular No. 39/2020 dated December 31,
2020, General Circular No, 10/2021 dated June 23, 2021, General Circular
Na. 2012021 dated December 8, 2021 and General Circular No. 03/2022
dated May 5, 2022 and General Circular No. 10/2022 dated December 28,
2022 (*MCA Circular’) ("MCA Circulars™) and in compliance with the
provisions of the Companies Act, 2013 ("the Act”) and the SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015 ("SEBI
LODR"), the 34" AGM of the Company is being conducted through VCIOAVM
tacility, which does not require physical presence of members al the venue of
the Annual General Meeting (AGM), Registered Office of the Company shall
be deemed to be the venue of this AGM.In compliance with the above
circulars, the Annual report for the year 2022-23will be send only by email to
all members of the Company whose email address are registered with the
Company/RTA/ and Depository Participant{DP) and the aforesaid documents
are also available on Company's websile www.pacificindustriesitd.com.
The Company is pleased to offer e-voting facility to the members o cast their
voles electronically on all resolution set forth in the notice convening the
34"Annual General Meeting. The company has engaged the services of
Mational Securities Depository Limited {NSDL) to provide e-voting facility. In
this regard, Shareholder's Demat Account/Folio Number have been enrolied
by the company for the participation in e-voling on resclution placed by the e-
voting system.

Commencement of e-Voling 217 September, 2023 at 09,00 AM

End ofe-Vidong 24" September, 2023 at 05.00 PM

NOTICE IS ALSO HEREBY given pursuant to Section 91 of the Companies
Act, 2013, that the Register of Members and register of Share Transfer books
of the Enmfan-,- shall be closed from Monday, 18"September, 2023 to
Monday, 25 September, 2023 (both days inclusive). For the purpose of
Annual General Meeting,

By order of the board of Director
For Pacific Industries Limited
Sdf-

Sachin Shah
Company Secretary

Place: Udaipur
Date: 01" September 2023

“Ti TATA CAPITAL HOUSING FINANCE LTD

Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao
TATA adam Marg, Lower Parel, Mumbai-400013. CIN No. UST130MH2008PLC187552

Under Section 13 (2) of the Securitisation and Reconstruction of Financial Assels
cement of Security Interest Act, 2002 {“Act™) read with Rule 3 of the
sacunty Inferest (Enforcement) Rules, 2002 ("Rules”).

Wharaas the undersignad baing the Authorised Officer of Tata Capital Housing Financa
Limited (TCHFL) under the Act and in exarcise of powers conferred under Section 13 (12)
resd with Rule 3 of the Rules afready izsued detailed Demand Notices dated befow under
Section 13(2) of the Act, calling upen the Borrowar(s)/Co-Borrowar(s) Guarantor(s) (all
singularly or together referred 1o “Obligars”)Legal Heir(s)/Legal Representativels) listed
hereunder, o pay the amounts menticned in the respective Demand Notica's, within 60
days fram the date of the respective Nolicals, as per details given below, Coples of the said
Motices are served by Registered Posl AD. and are gvadabés with the undersigned, and
tha said Obligor(s)iLagal Heir(s)Legal Representativa(s), may, if they so desira. collact
the respective copy fram the undersigned on any working day during normal office hours

In conmection with the above, Notice i hereby given, onoe again, to the said Obligorn(s)
ILegal Heirls)Legal Representative(s) to pay to TCHFL, within 60 days from the date of the
respective NoticeSs, the amounts indicated herein below against thelr respeciive names,
togather with further interest as detailad below from the respective dates mantioned below
in columa {d] till the date of payment and / or realisation, read with the [oan agreement and
other documentsfwritings, if any, executed by the said ObBgor(s). As security for due
repayrnent of the loan, the foliowing Secured Asset(s) have been mortgaged to TCHFL by
the said Obligor(s) respectively,

and Enfu

Contract | Name of Obligor(s)! “Total Outstanding |  Dateof
No. Legal Heir(s)Legal Dues (Rs.) as on | Demand Nofice

Representative(s) below date* Date of NPA

101872 | Late Mr. Chander P&l Singh Sfo Mr. | As on 1908/2023, an | 21-08-2023

58  |Jhau Lal Singh - Through His Legal |amount of Rs.| jpo522

Heirs (Bomower) and Mrs. Kusum &
Mr. Robinson Singh (Co Bormower/
Legal Heir} & Mr. Vikas Singh & Ms.
Rinki & Ms. Shilpi- & Ms. Rashmi| Hundred Fifty Four
(Legal Heir) Only)

13,62 254 I~ (Kupees
Thirteen Lakh Eighty
Two Thousand Two

Description of the Secured Assets/immovable Properties! Mortgaged Properties :
Al piece and parcet of Ressdential Flat beaning No. 503, 05th Floor, Type - A3, Tower Mo,
01, Admeasmuing Canpet Area 615,284 Sq. Ft. and Area of Baloonkes of Flat 50470 5q. FL,
Situated at Village Bathola, Localty known as Auric City Homes, Sector 82, Fandabad —
121002 (Haryana)

987 | Mr. Pravin Kumar| Ason 220802023 an amount of Rs, | 22-08-2023

060 | (Bomower) and Mrs. Meena | 7,085,103 /- (Rupees Seven Lakh Five
1 | Karanwal{Co-Borrower) Thousand One Hundred Thrse Only)

07-08-2023

Description of the Secured Assets/immovable Properties! Mortgaged Properties :
Al that piece and parcel of Residential Flat bearing Mo. E - 404, Tower'Block - E,
Admeasurning Super Area 970 3g. Fu, Situated at Project Eliegant Ville, Plot No. GH - 068,
Tech Zone— |V, Greater Noida (W), Gautam Budh Nagar - 201301 [Uttar Pradesh)

103 | Br Pradeep Kumar | As on ZH082023 an amount of Rs, | 22-08-2023

513 | (Bomower) and Mrs. Nirmal | 27,715,251 - (Rupees Twenty Seven | n3.08.2023
22 | Devi Alias Mrs. Nirmal | Lakh Fifteen Thousand Two Hundred
{Co-Borrower) Fifty One Only)

Description of the Secured Assets/immovable Properties! Mortgaged Properties :
Al hat piece and parcel of Residential Fiat beanng No. B - 710, 07th Flaor, Tewer B,
Admeasunng Covered Area 86941 Sq. Ft, Situated at Andromida Planet One  ad-
measuning covered area 669.41 Sq F1 sfuated at Plot no, GH-07, Koyal Enclave, Loni
Road, Ghaziabad - 201005 (Uttar Pradesh),

%41 | Mr.  Ravi Ranjan Sinha | As on Z208/2023, an amount of Rs, | 22-08-2023

912 | (Borrowear) and Mrs. | 12,24,589 /- (Rupees Twelwe Lakh
6 | Anushree Sinha (Co- | Twenly Four Thousand Five Hundred
Borrower) Eighty Nira Onéy)

0vr-08-2023

Description of the Secured Assetsiimmovable Properties! Mortgaged Properties :
Residential Flal bearing No. 8, Second Floor, LIG, Siluated Block - FB, Pocket 03, Seclor
(-8, Narela, New Delhi- 110040

_H-T!Hl Mr. Harish Kumar | Ason 220812023, an amount of Rs. | 23-08-2023

479 | Bhambhani (Borrower) and | 1267168 /- (Rupeas Twelve Lakh
7 | Mre. Mandeep Kaur [Co- | Sidy Saven Thousand Cne Hundred

Bormower) Sixty Eight Only)

0r-De-2023

Description of the Secured Assats/immovable Properties! Mortgaged Properties :
Al that piece and parcel of Residential Unit'Flat bearing No. Fine = 817, 08th Floor,
Admeasunng Super Buillup Area 435 Sq. Ft, Situated at Tower Pine, Paramount
Golf Foreste, Plot No, BGH - A, Site C (Ext.), Opp. Sector Zefa. Surajpur, Noida - 201306
{Uttar Pradesh).

8424 [ Mr. Vikram Singh As on Z3-08-2023, an amount of | Z3-08-2021

711 | Rawat {Bomower) Rs. 1153282 (Rupees Eleven Lakh
and Mrs. Anju Fifty Three Thousand Two Hundred

Rawat (Co-Borrower) | Eighty Two Only)

G7-08-2023

Description of the Secured Assetsiimmovable Properties! Mortgaged Properties :
Al that peece and parcel of Residential Flat Mo. 33, 03ed Floor, LIG, Block D — 03, Situated
atPocket 04, Sector 34, Rohani, Delhi - 110085,

TCHING | Mrs. Sunita Jain | As on 2808/2023, an amount of Rs, 1,46 605/ | 24-08-2023
399000 | (Borrower) and | (Rupees One Lakh Forty Six Thousand | g3-08-2023
100080 | Mr. Nitin Jain & | Six Hundred Five Only) is due and payable
922 & |Mrs.Anudain  [by you under the Loanm Account No
TCHHL | & Namya TCHHLO3580001 00080525 and an amount of
035900 | Enierprizes Rs. 43.06,835 /- (Rupess Forty Three Lakh
010008 | Through is Ninety Six Thousand Eight Hundred Thirty Five
0525 | Proprieior Only) s due and payable under the Loan
{Co-Borrower} | Accouni No.  TUHINGISS000G0080E: by
you [ tofaling to Rs. 4543440 i~ (Rupees
Forty Five Lakh Forty Threa Thousand Four
Hundred Forty Only)

Description of the Secured Assetsiimmovable Properties! Mortgaged Properties :

“All that Piece & Parcels of Double Storey Buillup Fraehald Residential Praparty bearing

Mo. 91 (With RoofTamrace Rights, ), Admeasuring 48 Sq. Mbrs,, Plinth Area 96 Sg. Mirs,

Situated at Pocket - 08, Block = B, Sector = 05, Rohini = 110085 (Mew Deihi), with all

cormmon amenities mentioned in Sale Deed. Boundaries: East—Plat Mo, 52, West—0Open,
Morth—PiotMo. 92, South - PlotMNo. 90.°

“with further interest, additional Interest 21 the rate &5 more particularly stated in respective
Demand Motice dated mentioned above, incidental expenses, cosis, changes et incummed
til the date of payment andior realization. Ifthe said Dbligor(s) shall fad o make payment to
TCHFL as aforesad, then TCHFL shall procesd against the above  Secured
bssat{s)immavable Propertylies) under Section 13{4} of the said Act and the applicable
Rudes entirely at the risk of the said Obligor(sLegal Heirs)'Lagal Reprasentative(s) as to
the costs sand consequences

The said Obligor{s)Legal Heir(s)/Legal Representative(s) are prohibiled under the said
Act io fransfer the aforesaid Secured Asselisimmovable Properdy, whether by way of
sale, leaze or otherwize without the pror written consent of TCHFL. Any perzon who
conlravenss or abels contravenbon of the provisions of the Acl or Rules made thersunder
shall be kable forimpriscnment andfor penalty as provided under the Act.

financi“. ep‘ .in

Sd/- &d/-
Place : Jaipur Mahendra Kumar Baid Place - Delhi Authorised Officer Date: 0200202023 Sdi-Authorised Oficar,
Date : 1° September, 2023 iManaging Director) (DIN: 00008828) Date : 01.00.2023 M/s. Karvy Financial Services Limited Place: Dedhi For Tata Capital Housing Finance Limited
o® © o9 © New Delhi o ©




